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Central Adm;friistti 	'I ri hur 
Princip Bench 

OA, No.11 /2J: 

New Delhi this the JOth day of September, 2003 

Hon ble Shri V. K. Ma.jotr, Member (A) 
Hon ble Shri Shanker R1u Member (j) 

A.B. Shri. R.C. Chatrth(AMjE (Mech) AMI1 (Elac 
S/o late Shri Faquir Chand. 
R/o B-90 Amar Colony. Lojpat lacj,, 
New Delhi. 

(Applicant Present in Person) 	
-A p p 1 1 can t 

Ver sus 

Un I on of 1. n die th r cnitgti 

L. Secretary 9  Mm. of Small Scale Industry, 
Udyog Bhavan, New Delhi-u, 

/, Development Commissioner (551 
/ th F 1 oor Ni rman Bhavan , New De i 

-Respondents 
(By Advocate Shri. N.S. Mehta) 
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fl!7..II:.... 

Pleadings are complete. Case was taker up for 

final hearing. 	At this stage, applicant seeks to 

wtrich aw this OA seeking liberty to file the same 

afresh. 

Z. OA is dismissed as withdrawn with liberty. 

NAI 
(Shanker R1u ) 	 ( V. K. Melotra tember (,J) 	 Member (A) 


